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CENTRAL ADMINISTRATIVE 'miBXJNAL

PRINCIPAL BENCH

C.P. No. 7/2005

In

O.A. No. 631/2004

NswE>eIiii this the 26'̂ ' day ofMay, 2005

Hoti'ble Shri V.E. Mjyotra, Vice Chaimiasi (A)
Hon'ble Mrs. Meera Chhibber, Member (J)

Srnt. Murti Devi

W/o at8 Attar Singh,
a/o House No. 383

Village & Post Office Eaiiihawala
Delhi^liOOSL

(None Present)

Versus

L Sliri Amar Singh
Chief Secreiaiy,
Gfoveranient of NCT of Delhi

Old Secretai'iai, Delhi.

2. Mrs, Geeia Sagai"
Chairman

Delhi Siibordiiiaie Semces Selection Board

nird Floor UTGS Buildiiig
Behind Kai'kardooma Court Coraple-x
Vishwas Nagai',
Shahdara, Delhi-i 10092.

(ByAdvocate: Mrs. Proinila Safkya, proxy for
Shri Vijay Pm dita)

-Applicant

-Respondents

ORDER (Oral)

HoBCble Shri Y.K. Malotra. Vice Cliairmari (A)

In coffipliance ofTribBiial's directioiis contahied in order dated 3L5.2004 in OA-

631/2004, applicant's name has been recommended for appointment to the post of

Supei-visor (women). It is stated that after fiilfiiliing the eligibility coiiditioi^ laiddovwi
/—

hi the RecruitmentRules, applicant ahall be offered appoiutment.

2. Compliiiiice ofTribunal's directions having been effected, the C.P. is ds'opped and

noticeE! to the respondents are discriarged.

(Meera Chhibber)
Member (J)

r.0

Maiotra) '(V.K. Majotra)
Vice Chainijan (A)


